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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI
Original Application No.693/2023

[n re :- News item appearing in Deccan Herald dated 24.10.2023

titled "Pollution Control Boards are the weak link"

Affidavit on behalf of the Government of Maharashtra

I, Suryakant Kisan Nikam, Aged:55 Adult, Joint Secretary to

the Environment and Climate Change Department, Government of

Maharashtra, having my office at Mantralaya, Mumbai, do hereby

state on solemn affirmation as under :-

1)

[ am filing this Affidavit in compliance of the Orders dated
11/9/2024 and 28/01/2025 passed by this Hon'ble NGT,
incorporating the Progress Report in respect of the

Maharashtra Pollution Control Board (MPCB).

It is submitted that the Government of Maharashtra vide
Government resolution dated 31/10/2022 has permitted to
recruit/fill up 80% vacant posts of nomination, for such
department, whose staffing pattern is not yet sanctioned. The
remaining 20 % vacant posts can be filled by MPCB after

finalization / sanction of staffing pattern. There is no
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restriction on filling of vacancies by way of promotion. In
view of this, MPCB has started the recruitment process of 64
vacant posts out of 79 vacant posts of different cadres by way
of nomination through government recognized recruitment

agency 1.e. Institute of Banking Personnel Selection (IBPS).

Now, the result of examination received from IBPS is
published on the MPCB's website and the procedure for

recruitment and selection is in progress.

[t is submitted that the Maharashtra Pollution Control Board
is the appointing authority for filling up of all the sanctioned
posts on its establishment. The Maharashtra Pollution Control
Board had submitted proposal for revising the Staffing pattern
of 1310 posts to the Government of Maharashtra vide their
letter No MPCB/EST/B-114, dated 12/3/2024. Now, the
Government of Maharashtra has approved the revised staffing
pattern of 1310 posts vide Government resolution dated
29/1/2025. Accordingly, The Maharashtra Pollution Control

Board is competent to fill the all sanctioned posts on its

establishment by following due process.

It is also submitted that Hon. High Court at Bombay in Suo
Moto PIL No. 3/2023 regarding deteriorating air quality in the
city of Mumbai, has also directed to state government to take
decision on the revised staffing pattern of the Maharashtra

Pollution Control Board at the earliest vide their order dated
20/12/2024 and 9/1/2025.
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ii. Number of such laboratory notified in the official

Gazette: Nil

e) (i) Number of Laboratory planned for notification as
State \ Water Laboratory: 04 nos (at Amravati,

Solapur, Kolhapur and Nanded)

(ii)  Time required for notification under Section 52 of
Water Act (in months): Estimated time of 3

months from commissioning of new laboratories.

II. Details of Laboratories w.r.t. Air (Prevention and

Control of Pollution) Act, 1981:

a) Out of I (a) above laboratory, how many laboratories
are established as State Air Laboratory: 08 nos.

b) Have all laboratories, as at (a) above, has been notified
in the official Gazette: Yes.

c) Whether any State (or) Institute Laboratories, other
than those set up by SPCB/PCC have been specified as

State Air Laboratory. If yes, please provide the

following:

i. Number of such laboratory specified: Nil

ii. Number of such laboratory notified in the official

Gazette: Nil

d) (i) Number of Laboratory planned for notification as
State Air Laboratory:- 04 nos. -(at Amravati,

Solapur, Kolhapur and Nanded)
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5) It is submitted that Maharashtra Pollution Control Board is
competent authority for upgradation of the infrastructure of
labs and further need of equipment and provisions required in
the Laboratories for enforcement and monitoring through the
funds available with them. The MPCB is an autonomous
Board with sound financial position and they can incur
expenditure on various activities as entrusted under different
acts. The information received from Maharashtra Pollution

Control Board about Laboratories is mentioned as under.

I. Details of Laboratories w.r.t. Water (Prevention and

Control of Pollution) Act, 1974:

a) Total number of all types of laboratory setup by
MPCB- Total 08 Nos. (01 Central laboratory and 07

Regional laboratories)

b) Outof(a)above, how many laboratories are established
as State Water Laboratory :- All are established as State

Water Laboratories.

c¢) Have all laboratories, as at (b) above, has been notified

in the official Gazette: Yes.

d) Whether any State (or) Institute Laboratories, other
than those set up by SPCB/PCC have been specified as
State Water Laboratory. If yes, please provide the

tfollowing:

Number of such laboratory specified: Nil.
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VERIFICATION

I, Suryakant Kisan Nikam, Age-55: Adult, Occupation-
Service, Joint Secretary, Environment and Climate Change
Department, Government of Maharashtra, having my office address
at 15th Floor, New Administrative Building, Mantralaya, Mumbai-
400 032, do hereby verify and say that the contents of my above
affidavit are true and correct to my knowledge, no part of it is false
and nothing material has been concealed there from. The legal
submissions are further true as per legal advice received and

believed to be true and correct.

Verified at Mumbai on this 25th day of February, 2025.

Place: Mumbai
Date: 25/02/2025.

( Sum Nikam)

Deponent
Joint Secretary,
Environment & CC GoM

E
Identify by me BEFORE M
M. 2

sadank e
: A

(Shaheen Swali Shaikh) S’é\ :\,ig\;o A
Section Officer,

Environment & CC GoM pfiss M. D. PATEL
ADVOCATE & NOTARY
Kohiar House,
4, Dhuswadl, Dhabitalao,
MUMBALI - 400 002.
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(ii)) Time required for notification under Section 28 of

Air Act (in months): Estimated time of 3 months from

commissioning of new laboratories.

ITI. Information of Laboratory recognized as '""Environment

Laboratory" under Environment (Protection) Act, 1986

(EPA 1986):

a)

b)

Out of 1 (a) above laboratory, how many of them
recognized as "Environment Laboratory" under EPA
1986:- 06 nos.

Number of laboratories planned for recognition under
EPA 1986:-06 nos.

Time required for recognition under EPA 1986 (in
months): Estimated time of 3 months from

commissioning of new laboratories.

6. Hence this Affidavit.

Place : Mumbai
Date : 25/2/2025

ponent
(Suryakant Kisan Nikam)
Deputy Secretary,

Government of Maharashtra

BEFORE@
¢ f 2 5-9.-3095
Se- No- L\

Ble . No. A

Miss M. D. PATEL

ADVOCATE & NOTARY
Kgohiar House,

4, Dhuswadi, Dhobitalae,
MUMBAI - 400 002.

Environment and climate Change Department



Regarding approval of the revised
staffing  pattern  of  Maharashtra
Pollution Control Board.

Government of Mahrashtra
Environment and Climate Change Department
Government Resolution No.Est-2024/C.R.101/Establishment
18" Floor, New Administrative Building,
Madam Cama Road, Hutatma Rajguru Chowk,
Mantralaya, Mumbai 400 032
Date - 29 January, 2025.

Read:-

1) Mabharashtra Pollution Control Board Letter No.MPCB/Est/B-114, dated-12.03.2024

2) Finance Department G.R.No. wf-2016/9.%.8/16/fm-1, 2.11.02.2016

3) Finance Department Government Circular No. wf-0617/4..20/3m3%, 1.29.06.201 7

4) Finance Department Letter No. 9af-2024/5.5.29/5m%, 2.09.10.2024 along with the
minutes of the meeting of the High Level Secretaries Committee held on 08.10.2024.

Introduction:-

At present, 1260 posts are sanctioned on the establishment of Maharashtra Pollution
Control Board. The Finance Department vide Government Resolution dated 11/2/2016 at
reference No. 2 above, has directed the administrative departments and its allied offices 1o
finalise revised staffing pattern by review of the sanctioned posts in their office. Also, guidelines
have been issued for determining the revised structure as per the Government Circular at
reference No. 3 above. Accordingly. the proposal for approval to the revised staffing patiern on
its establishment from Maharashtra Pollution Control Board vide letter dated 12/3/2024 under
reference No. 1, is under the consideration of the Government. In the meeting held on 8/10/2024
under the chairmanship of the Hon. Chicef Secrctary of the Iligh Level Seerctarics Committee,
the revised staffing pattern of 1310 posts of various cadres on the establishment of Maharashtra
Pollution Control Board has been approved.

Government Resolution:-

As per the approval granted by the High-Ievel Secretarial Committee headed by the Hon.
Chicef Sccretary, the Government approves revised staffing pattern of total of 1310 posts on
establishment of the Maharashtra Pollution Control Board under the control of Environment and
Climate Change Department as per Appendix-1 of this Government resolution.

2. Out of the total 1310 posts in Appendix-1, the cadres of drivers and peons/watchmen in
Group-C and Group-D are being declared dead/abolished. The employees of the said cadre would
be consider as supernumerary. After the vacancy of said post due to retirement / resignation /
death etc. of the employees on the supernumerary posts, the said post would automatically
abolished. Approval is granted for filling the vacancics through outsourcing as and when the
vacancies arise in the remaining manpower in the dead cadre excluding the posts currently as
supernumerary in force, as and when necessary. While filling the posts through outsourcing,
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action should be taken as per the provisions of Government Resolution dated 27/4/2022 of the
Finance Department.

3. Approval is granted for surrender of 80 posts out of the total 81 posts in Appendix-2 and
out of them at Sr.No. 10,11 and 12 in 3 cadres, 9 posts are declared as dead /abolished.

4. The pay scale of equivalent posts at the government level will be applicable to the new
posts created by this Government Resolution. The pay scale to the said posts will be applicable
from the date of this Government Resolution. The said pay scale will not be applicable with
retrospective effect. Also, to the existing posts the directions issued by the government from time
to time regarding their pay scale will be applicable. As per the said directions, the pay scales
applicable to equivalent posts at the government level in the Seventh Pay Commission will be
applicable to the posts currently existing in the Maharashtra Pollution Control Board and
included in this staffing pattern.

5. The said posts will be filled as per the conditions as approved by the High Level

Committee for the filling the posts.

6. This Government Resolution is issued as per the approval of the High Level Committee
of Secretarics in its meeting dated 08/10/2024.

oy This Government Resolution is available on the website www.maharashtra.gov.in of the
Government of Maharashtra and its code number is 202501291632499904. This order is being
issued by authentication by digital signature.

By order and in the name of the Governor of Maharashtra.

Samk

(Shabeen S. Jamandar)
Section Officer, Government of Maharashtra
Copy
1) Chief Secretary, Government of Maharashtra, Mantralaya, Mumbai
2) Principal Secretary to Hon'ble Chief Minister, Mantralaya, Mumbai
3) Additional Chief Secretary, General Administration Department, Mantralaya, Mumbai
4) Additional Chief Secretary (Finance) / Additional Chief Secretary (Accounts &
Treasury)/Principal Secretary (Expenditure), Finance Department, Mantralaya, Mumbai
5) Principal Secretary, Environment and Climate Change Department
6) Member Secretary, Maharashtra Pollution Control Board. Sion, Mumbai
7) Accountant General-1/2 (Audit), Maharashtra State, Mumbai/Nagpur
8) Accountant General-1/2 (Accounts & Licensing), Maharashtra State, Mumbai/Nagpur
9) Joint Secretary/Deputy Secretary, Finance Department, Mantralaya, Mumbai
10) Select File /Establishment, Environment and Climate Change Department, Mantralaya,
Mumbai
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Digitally signed by SHANEEN SHOUKAT JAMADAR

Dh =4, o=GOVERNMENT OF MAMARASHTRA, ous ENVIRONMENT
S H A H EEN H U KAT I‘ID(HMJ\I! CHANGE DEPARTMENT,
420

<4571 e997a3875cdbd (195 HatceecBacd 1 bENES 31 de

I%{lﬂ-fﬁ'l 0438d, postaiCode=400032, st=Maharazhira,

1c7ads

J A M A D A R serialNumber=856C5 7BEF6CA0IEFUIFO4 TE0CADOSIS0CASSFCAY
BOACFTTACBOCEFDMABD30EA, cn=SHAHEEN SHOUKAT JAMADAR
Date: 2025,01,29 170308 +0530
el ARHR I, HERT& 21T

Ud-

9. J Gfd, HERTS 3R, {3 g, 95

R. AL A qyT afHd, FA69,qe

3. IR HT e, AHIRI 92 f9TT, #3105, Jag
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4. gy fod, gateRer g grararefiy aee faurT

9. FETHENITH-9/ (FETIRIE), FERTS: X159, Hag/ YR

¢. MRS EITG-9/3 (ST d ), HERT 198, HaS/ATTR

Q. W ufya/suwfa, fad fwm, sarey, Jas

9o. Fraes =it /smeeiysr, wafavr g qrrarviia age faurr, darey, 44
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